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ORDER

Learned Representative from the side of the petitioner is present.

Considering the smallness of the debt i.e. Rs. 2,09,260/- (principle + interest),

the Petitioner is seeking permission to withdraw the petition as duly noted in

the withdrawal memo.

Permission is granted.

This Petition is therefore, 'disposed of, as withdrawn, to be consigned to
Records,
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Dated | 25.07.2017 .


